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The Parua-ntai'y Secretary to the 
Minister of Steel, Mines and Fnel 
(Sbri Gajendra Prasad Sinha): (a) 
Yes, Sir. 

(b) A statement giving the infor-
mation is laid on the Table of the 
House. [See Appendix II, annexure 
No. 59]. 

Shri Ram Krlshan Gupta: In the 
statement I find that ore reserves will 
be assess"d. May I know whether 
any step has been taken in this direc-
tion so far? 

Shri Gajendra Prasad Sinha: A 
prellmmary survey of the ore reserv-
es has already been done and still 
being continued by the Indian Bureau 
of Mines. 

Insurance of Ships qainst War Risk 

+ r Shri Radha Raman: 
'630. ~ Shri Shree Narayan Das: 

L Shri Ram Krishan Gupta: 

Will the Minister of Finance be 
pleased to refer to the reply given to 
Starred Question No. 1585 on the 18th 
April. 1961 and state: 

(a) whether the proposal for the 
in'.urance of ships against war risk 
has been finally considered; and 

(b) if so, the nature of the decision 
taken? 

The Deputy Minister of Finance 
(Sbrimati Tarkeshwari Sinha): (a) 
No, Sir. 

(b) does not aris". 

Shri Radha Raman: May I know 
whether in the near future the Gov.-
ernment proposes to have such in-
surance effected in Indian companies? 

Shrlmati '1'arkes~wari Sinha: The 
whole question is under examination. 
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Shri Hem Barua: May I know whe-
ther it is a fact that ships belonging 
to the Eastern and Western Shipping 
Corporation are insured with foreign 
insurers and if so, may I know what 
is the amount of premium that is paid 
by Indian shipping companies to fore-
ign in3urers? 

Shrimati Tarkesbwari Sinha: There 
are two types of insurance. It is true 
that Indian ships are being insured in 
fore'gn countries. In the U.K. two 
Indian ships are insured with the 
Mutuals, that is one of the War Risks 
Clubs, as they are called. The other 
Indian ships are insured in the open 
market. The open market rate is 20 
per cent and the percentage rate at 
which insurance takes place in the War 
Risks Club is .0125 per cent. That is 
exactly the position. 
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Shri Hem Baraa: The question is, I 
am interested in finding the foreign 
exchange that is involved and all 
that. That why I want to know 
what is the amount. of premium that 
the Indian shipping companies which 
insure with British companies and 
foreign companies, pay. 

Shrimati Tarkeshwart Sinha: That is 
exactly what I said. 

Mr. Speaker: He wants to know the 
total amount. 

Shrimati Tarkeshwari Sinha: The 
total amount is not with me. If they 
are 'insured in the open market, they 
are insured at the rate of 20 per cent 
premium. 

Mr. Speaker: She does not have the 
information. 

Taxatioa Advisory Body 

+ 
1 J Shrl Ram Krishan Gupta: 

·63 . L Sardar Iqbal Singh: 

Will the Minister of Finance be' 
pleased to refer to the reply given to 
Starred Question No. 649 on the 7th 
March, 1961 and state the further 
progre~3 since made in setting up of 
a Di:'pct Taxes Central Advi·.ory 
Committee? 

The Deputy Minister of Finance 
(Shrimati Tarkeshwari Sinha): By 
their Resolution dated the 1st August, 
1961, the Government have constitu-
ted a Direct Taxes Advisory Com-
mittee at the Centre. A press note 
has been issued on the 5th August, 
1961 announcing the names of the 
non·official members of the first com-
mittee set UP under the Resolution. 
Copies of the Resolution and Press 
Note are placed on the Table of the 
House. [See Appendix II, annexure 
No. 60]. 

Shri Ram Krishan Gapta: From the 
statement I find that the non-official 
r.ominated members will cons'5t of 
four Members of Parliament and six 
r"pre3entatives of commerce and In-
du.try, professions and other interests. 

May I know what are these other in-
terests and whether they will include 
small assessees also? 

Shrimati Tarkeshwari Sinha: Four 
Hembers of Parliament are there, two 
ex-officio members, the President of 
thp Federation of Indiap. Chambers of 
Comm"rce and Industry, the President 
of the Associated Chamber of Com-
merce of India, and six other non-
offic'a! members. The names of th".e 
MEmbers have already been announc-
ed in the pre3S not~. 

Mr. Speaker: He wants to know the 
representatives of the small assessees 

Th~ Minister of Finance (Sl.ri 
MoraI1ii Desai): The Members of 
Parliament are all small assessees- _. 
those who are here. 

Shri Hem Barua: We want th .. 
names: we can find out. 

8hri Morar.ii De~al: Shri 
Pattabhi Raman. Shri Mool 
Jain. S~rimati Mafida Ahmed, 
I. T. Lohani. 

r. R. 
Chand 

Shr: 

Shri Prabbat Kar: Shri Lohani is 
the Nawab of Palanpur. 

Shri Morarjl Desai: He does not 
pay income-tax on his privy purse. 

Shri Ram Krishan Gupta: In the 
Rtatement, it is stated that the nomi-
nated members included other ;0-
tere3ts also. I wanted to know what 
this meant. 

Sbri Morarji Desai: It mean. Budi 
tor., practitioners and peop)" like 
tha~. 

Shri Damani: May I know whether 
any meeting of this adVisory commit-
i .. e h3.S taken place, and if so, th" 
decision taken at that meeting? 

Shrimati TarkeslnVari Sinha: No 
meeting has yet taken place. 

Shri Tancamani: May I know when 
the tenth member is going to be ap-
pointed, and also the period for which 




